
TO, 
The Registrar General 
National Green Tribunal 

Principal Bench, New Delhi 

Through- email at judicial-ngt@gov.in 

Sir, 
The undersigned is directed to intimate that in compliance of the direction of 

Hon'ble National Green Tribunal passed in the case titled Gautam Nagar Residents 

Association Regd. Vs SDMC & Others (O.A No. 232/2022) on 19.07.22, the 

permission given to M/s Indus Tower Limited has been withdrawn and the service 

provider has been directed to remove the Mobile Tower from Sadbhawna Park, 

Opposite Gulmohar Enclave Gate No. 4, Gautam Nagar, Ward No. 62/S, New Delhi 

and to shift the same to other permissible site. A copy of the letter issued to M/s 

Indus Tower Limited is enclosed for ready reference. 

Yours faithfully 

Assistant Commissioner (RP Cell) 

Municipal Corporation of Delhi 



MUNICIPAL CORPORATION F DELHT 
OFFICE OF THE ADDL. DY. cOMMISSIONER 

REMUNRATIVE PROJECT CELL DEPARTMENT 

(25 Floor), Civic Centre, New Delhi-110002 

No. AC/RPC/MCD/2022/D- 674 Dated:-18.08.2022 

To 
M/s Indus Tower Ltd. 

Building-10, Tower-B, 4th Floor, 
DLF Cyber City, Gurugram -122002. 

Sub: Removal/Shifting of mobile tower operational at Sadbhawna Park, 

Opposite Gulmohar Enclave Gate No. 4, Gautam Nagar, Ward No. 62/S, 

New Delhi. 

Sir 
On the subject cited above, it is to intimate you that the Hon'ble National Green 

Tribunal vide its order dated 19.07.2022 in the case titled Gautam Nagar Residents 

Association Regd. Vs. Commissioner, SDMC & Ors (OA No. 232/2022) has directed to 

take remedial action in the matter of mobile tower operational in Sadbhawna Park, 

Opposite Gulmohar Enclave Gate No. , 
Gautam Nagar, Ward No. 62/S, New Delhi and 

ensure that the park is not used to any non-conforming purpose. 

In compliance of above direction of the Hon'ble NGT, you are hereby directed to 

remove this mobile tower from the above referred site and operate the same at some 

other permissible site. The removal action to this effect shall be undertaken by you 

within 3 days failing which the MCD shall take removal action at your risk and cost. 

Assistant Commissioner 

R. P. Cell/MCD 
Assistant CommissIoner 

Ramunerat1ve Project Cell, MCD 
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